
E. C. No 158 

ESTIMATES COMMITTEE 
1959-60 

SEVENTY-FOURTH REPORT 

(SECOND LOK SABHA) 

MINISTRY OF RAILWAYS 

Action taken by Government on -the Recommendations oftl:e 
ESlimates Committee contained in the Thirty-second Report 

(First L()l{ Sabha) on Important Pro jects. 

1 PA-alIA;\lEl'T I ~BRARY' 

C.tta I Govt, Reports 

LOK SABRA SECRETARIAT 
NEW DEL R I-I. 

March, 1960 
Phslguna,18fJ. (Saka) 

Prict: Rs. I· IC nP. 



COR R I.G END A 

to 

Seventy-fourth. Report of the Estimates Com
mittee on action taken by Govemment on the 
lecommendalions contained in the Thirty-

'ClODd Report {F.irstLok Sabia'> OD the 
M.llistry of Raihvays - Important Projects. 

Page I, line 13;' read '1367' for '1MI' 

Page 2, line 25;' read "1C' for 'NG' 

Page.49, line 20; col.4; read 'prefer' for 'perfer' 



CONTENTS 
PAm! 

'Composition of tho Committee (Iii) 
IntrOduction Il (Y) 

1. Report 1 

II. Rocommendadons that havo boon ac:coptod by Government . • 

III. RepIlos of Govomment that havo boon ac:copted by the Committeo 43 

IV. Replios of Governmoot that have not been finally accepted by tho 
CommitteD. Sl 

.APPlNDICIS I 

I. Rocommc:ndatlon No. S8 of the 2IBt Report (First Lot Sabha) and 
Govommcnt's raply tliercto. • 

\'~"'frOVOrDDlent of India Resolution No. Eng. Ind. 17(17)/S6, datacl 

l,;tiJ.~~mg· Pri~ ~od ~y T~ ~m: of .~ 
~ en ~rt: by TELCO . . . . • . . - . la IV. ~t ~/YG Loc:omotives Importodfrom 19SI-52 to 19S5-S6 

V. .' moot ~wiDg the number of LocoInotivos/Coachos produc:od or 
,- be .ptodua:~ internally during tho Second Five Year Plan period • 
8. 1\ t\4.~ t!J 

VlL'Ul~ of t:Jji Action takoo by Government on ~ Recommendations 
ct . iiDod in the 3and Report of tho Estimates Comminoo (1st Lot 
SP\Iba) • . . . . . . . . • . 

aD (All) LS-l. 

68 

.,a 
14 



MEMBERS OF THE ESTIMATES COMMITTEE, 1959-60 

CHAIRMAN 
Shri H. C. Dasappa. 

2. Dr. Sushila Nayar 
3. Shri T. N. Viswanatha Reddy 
4. Shri N. R. Ghosh 
5. Shrimati Mafida Ahmed' 
6. Shri S. A. Marin 
7. Shri Narendrabhai Nathwani 
8. Shri Rajeshwar Patel 
9. Shri Surendranath Dwivedy 

10. Shrimati Renu Chakravartty 
II. Shri M. Sankarapandian 
12. Shri ]bulan Sinha 
13. Shri Hem Barua 
14. Shri C. R. Basappa 

-IS. H. H. Maharaja Pratap Keshari Dca 
16. Shri D. A. Katti 
17. Shri Bhausaheb Raosaheb Mahagaonkar 
18. Shri M. Muthukrishnan 
19. Shri K. P. Kuttikrishnan Nair 
20. Shri T. Nagi Reddy 
21. Shri Vutukuru Rami Reddy 
22. Sardar Amar Singh Saigal· 
23. Shri Dinesh Singh 
24. Sardar Iqbal Singh 
25. Shri Raghunath Singh 
26. Shri Tayappa Hari Sonavane 
27. Shri Sunder Lal 
28. Shri A. M. Tariq 
29. Shri M. G. Uikey 
30. Shri Jagan Nath Prasad Pahadia.· 

SECRETARIAT 
Shri S. L. Sbakdher -Joint Secretary. 
Shri H. N. Trivedi-Deputy Secretary. 
Shri K. Ranganadbam-Under Secretary. 

-Elected w.e.f. 19th December, I9S9, ftc, Shri MathuradalMathur 
resigned. 

(iii) 



INTRODUCTION' 

I, the Chairman of the Estimates Committee, having been authorised by 
the Committee, present this Seventy-fourth Report of the Estimates Com
mittee of the Lok Sabha on action taken by Government on the recommen
dations contained in the Thirty-second Report of the Estimates Committee 
of the First Lok Sabha. t.&.-

2. The Thirty-second Report of the Estimates Committee was presented 
to the House on the 29th May, 1956. The Government furnished their re-
plies indicating action takfn on the recommendations/conclusions in this re
port between the 16th October, 1956 and 20th December, 1957. The repliea 
of Government were considered by the Study Group "A' of the Estimates 
Committee (1958-59) on the 28th April, 1959, after completing the examination 
of the replies of Government in respect of recommendations made in the 
earlier Reports on Railways. The Ministry was requested to furnish clari
fications on certain points arising out of their replies on the 6th May, 1959. 
The replies of Government to the recommendations made in this report 
(including points for clarification) were again examined by the Study Group 
·F' of the Estimates Committee (1959-60) on the 18th August, 1959, and 
22nd December,1959. This Report includes the replies oftbe Ministry to 
the original recommendations/conclusions of the Committee as well as re-
plies to the points for clarification. 

3. The Report has been divided into four chapters. 

I. Report. 

II. Recommendations that rhave~been tcccptcd l:y tte Go,-ernmcnt. 

- [III. Replies of the Government that have been accepted by the 
Committee. . 

IV. Replies of the Government that have not been finally accepted by 
the Committee~ . 

4. An analysis of the action taken by the ' Government on the recom
mendations contained in the Thirty-second Report (First Lok Sabhs) is given 
in Appendix VI. It would be observed therefrom that out of 41 recommend
ations/conclusions in the Report, 31 recommendati08 and a part of one more 
recommendation i.e., 76'8% have been fully accepted by Government, while 
6 recommendations and a part of one more recommendaion i.e., 15 '7% have 
been accepted partly. Of the rest, replies of Government in respect of 2 
recommendations i.e., 4'9% have been accepted by the Committee, while that 
in respect of one recommendation i.e., 2' 5 % baa not been accepted by the 
Committee. 

NEW DELm-Ij 

TM 16th March, 1960. 
TM 26th PJudguna, 1881 (Saka). 

(~) 

H. C. DASAPPA, 
Chai'l'11UJlt, 

&timQus Committ •• 



CHAPTER I 

. REPORT 

The Esimates Committee, in para 110 of the Thirty-second Report
(First Lok Sabha), repeated their earlier suggestion made in para 133 of the 
Twenty-first Report (First Lok Sabha) that it should be their aim to reach 
self-sufficiency in the requirements of rolling stock by the end of the 
Second Plan period, if not earlier. In reply the Ministry 
enumerated the steps taken in this regard for Locomotives 
and Coaches among others. Later, in reply to a query of the Committee 
they furnished figures of revised requirements and the internal production 
of Locomotives and Coaches during the Second Plan period as under: 

Revised Requirements 
Internal Production 
Procurement from outside 

Locomotives Coaches (Inc. 
EMU Stock) 

-----------------------------
However, while examining this, the Committee noticed the following dis
crepancies in the figures of locomotives and coaches ordered during the year 
1956-57, as furnished in White Paper on the Railway Budget, 1957-58, and 
the annual Report Part I of the Railway Board for the year 1956-57:-

White Paper -para 14 
Annual Report - Part I 

On enquiry, the Ministry replied as under:-

Locomotives Coaches 

557 1931 
390 804 

"Regarding Locomotives - 557 Locomotives referred to in para 14 of 
the White Paper on the Railway Budget, 1957-58, represent locomotives 
ordered against those provided in 1956-57 Rolling Stock Programme. 
On the other hand 390 locomotives referred to in Railway Board's 
Report Volume I, 1956-57 represent locomotives which were ordered 
during the period 1-4-56 to 31-3-57 irrespective of Rolling Stock 
Programme to which they relate. 

Regarding Coaches - 1931 coaches referred to in White Paper on the 
Railway Budget, 1957-58, represent coaches provided in the 1956-57 
Rolling Stock Programme for manufacture in public and private 
sectors including Railway Workshops whereas the number of 804 coaches 
referred to in the Railway Board's Report Vol. I represent coaches 
actually ordered from 1-4-56 to 31-3-57 in the private and public sector 
excluding Railway Workshops." 



In a note furnished by the Railway Ministry at the stage of factUal veri
fication, the details working up to the figure of 557 locomotives as given in> 
para 14 of the White Paper were given as under:-

"In the Rolling Stock Programme 1956-57, the following 679 loco
motives were provided : 

Broad Gauge Metre Gauge NarrO'llJ Gauge 
----------- --------- -----------wpJ 93 yp 20 36 

WG 220 YL 79 
WH 31 YG' 185 

Diesels' 15 

TOTAL 344 299 36 

Against the above provision, locomotives were ordered as below, 

Broad Gauge 
WP 30 ordered in October, 1956 (ex-abroad)' 
WP 30 ordered in November, 1956 (ex-abroad) 
WG 220 ordered in January, 1956 (ex-CLW) 

Total BG 280 
locos. 
~dered: 

Metre Gauge 1 
yP 20 ordered in July, 1955 (ex-Telco) 
YL 54 ordered in Oct., 1955 (ex-abroad) 
YG] 100 ordered in Apr., 1955 (ex-Telco) 
YG' 85 ordered in Oct., 1955 (ex-abroad) 

Total NG 259 
~ locos • 

. ordered. 
NarrO'llJ Gauge' 

ZB 12 ordered in June, 1956 (ex-abroad) 
ZD 6 ordered in March, 1956 (ex-abroad) 

2 ordered in Feb., 1958 (ex-abroad) 
4 Ordered in October, 1957 (ex-abroad) 

Total NG 24 
locos. 
ordered. 

Overalltotal of locos ordered against 1956-57 }563 
Rolling Stock Programme 
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It will be seen, therefore, that upto 31-3-1957, 557 locos had been 
ordered aginst 1956-57 programme and some of these orders were placed 
in the period prior to 1956-57 or after 1956-57". 

The above note brings out the following peculiar features:-

(i) The Rolling Stock Programme for 1956-57 included 679 locomotives. 

(ii) Against this programme, orders were placed for 485 locomotives prior 
to the commenc{.ment of the period in question. 

(iii) The number of locomotives ordered against this programme during 
the year 1956-57 was 72, thus bringing the .total to 557 till 31st 
March,1957· 

(iv) Orders were placed for 6 locomotives against the programme for 
1956-57 after 31st March, 1957 (4 in October, 1957 and 2 in February, 
1958), bringing the total number ordered to 563, leaving a balance of 
116 out of the programme of 679 for 1956-57. 

The Committee are surprised to note that a curious procedure of ordert.'ng 
rolling stock against the programme for a year after that year is over has been re-
lorted to. They are unable to see any justification for such an extraordinary 
course. 

Even if such a procedure had any basis, justifiable or otherfJJise, it is f'lot 
~lear why only 6 locomotives out of the nmai,}ing 122 (679-557) should hat:e 
been ordered in the subsequent year against the programme for 1956-57. The 
Committee hatJe only to express their dismay at the illogicality of the procedure. 

The Committee also find that the rolling stock programme for the year 
and orders placed against that programme have no bearing on the expected 
deliveries during or the budget provision made for that year. It is difficult 
10 understand the preparation of rolling stock programme for a year and placing 
orders against that programme without expecting the orders to mature during 
Ihat year. The Committee suggest that the question of linking up the order, 
against the rolling stock programme of a particular year fJJith the anticipated de-
liveries of the items and payments thereon during that year may be examined 
by the Ministry of RaiJways. 
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APPBNDIX I 

Recommendation S8 of the 2ISt Report: 

The progress made on Indian Railways with regard to introduction of. 
proper system of costing in Railway workshops is very slow. A cost accounting 
unit on modem lines has been set up at the Locomotive Manufacturing Works, 
Chittaranjan. . 

The Committee recommend that the officers from the Indian Railways 
should be sent to Chittaranjan for a short period to take intensive training in 
this subjet, and that the cost accounting unit should be set up in each major 
workshop of the Indian Railways. 

Reply of Government: 

The prescribed programme of training for probationary officers in the 
Indian Railway Accounts Service already includes a course of training in 
Cost Accounting at Chittaranjan. Instructions are also being issued to the 
Railways that when class II officers are to be posted as workshop Accounts 
Officers in rrrlngements expected to be long-term, measures should be 
adopted to er ab'e them to study the system of Cost Accounting and Produc
tion Control at Chittaranjan for some period. 

in order to set up costing units in major workshops, the Board have al
ready recruited Cost Accountants and Cost Accounts Officers. In addit=on 
a comprehensive scheme has been drawn for affording practical and 
theoretical training for Railway Officers and staff by the Institute of Cost and 
Works Accountants, Calcutta. The first batch of I.R.A.S. Officers have 
already completed their training in April, 57, and the first batch of clerks are 
under training. 

A co-ordinating unit for introducing Cost Accounting headed by a Senior 
Officer has also been set up in the Board's establishment, and details have 
been worked out for introducing pilot schemes, to begin with in some of the 
Locomotive Workshops. 

Though the above preliminary steps have been taken towards imple
menting the recommendations, it will be appreciated that some time will 
necessarily be taken in fully implementing the recommendations, in view of 
the following: 

(a) A scientific system of costing presupposes the existence of an 
efficient Production control organisation, which inter alia en
tails establishment of planning, rate fixing, scheduling and pro
gressing, inspection and jig and tool sections in the workshops. 
Many of the Indian Railway workshops satisfy these require
ments only partially. This requires specialised technical 
staff and such staff are not immediately available to the extent 
required. Steps taken to recruit and train staff will naturally 
take time to produce results. 
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(b) The extant practice of drawing stores for consumption in work
shops, repairing of components, and assemblies in batches, ex
change of components between different units of rolling stocks, 
absence of substores in each 'Shop, method of time booking by head 
and hand method instead of by the use of clocks, etc. make it 
veI:y .difficult to allocate labour and sro~ CMtgeS correctly and 
it will take time before the necessary refinements are introduced 
for overcoming these difficulties. 

(c) The first batch of clerks who are at the ICWA will be completing 
the training only after about six months, after which only sub
sequent batches from different Railways can be sent for training. 
Therefore there will be unavoidable delay before adequate 
number of trained staff is in position. 

In view ofthe aforesaid reasons and of the fact that a vast field has to be 
-covered. it would be quite sometime before it can be claimed that the recom
'IJlendations have been implemented. 

As regards the recommendation to have a scientific system of Cost Ac
counting as at C.L.W. in other state enterprises, adopting the system with 
-suitable modifications, the appropriate co-ordin&ting organisation of Ministry 
'Of Finance has been advised of this recommendation for necessary action. 



APPENDIX U' 

(Published in the GaBettee of India Extraordinary, dated 26-11-1956) 
GoVERNMENT OF INDIA 

MINISTERY OF HEAVY INDUSTRIES, NEW DELHI 

Dated 23-11-1956 

RESOLUTION 

No. Eng. Ind 17(17)/56. 

By a resolution No. Eng. Ind. 17(17)/55, dated the loth October~ 
1955, the Government of India asked the Tariff Commission to make 
an enquiry into the prices of locomotives and boilers produced by 
MIs Tata Locomotive & Engineering Co., Ltd. for supply to the Railway 
Board and to submit its recommendations regarding fair prices. The Com
mission submitted its report at the end of September, 1956. The main 
recommendations of the Commission are summarised below:-

(I) MIs. Tata Locomotive & Engineering Co. Ltd. should so main
tain its costs as to be able to provide a break-down into about 
40 groups of sub-assemblies. The costs of certain items selected 
should be separately recorded. 

(2) Certain prices as recommended should be paid for the locomotives 
and spare boilers delivered by MIs. Tata Locomotive & En
gineering Co. Ltd. during the first price period (1st July, 1954 
to 31st March, 1955 for locomotives and 1st February, 1954 
to 31st March, 1955 for boilers), the second price period (1st 
April, 1955 to 31st M reh, 1956) and the third price period (1st 
April, 1956 to 31st March, 1958). 

(3) The prices recommended for the third price period may be ad
justed from time to time to the extent that Government are satis
fied that manufacturing costs have altered as a result of changes 
in railway freights, changes in statutory prices of coal and other 
fuel, raw materials, stores or machinery and changes in labour 
costs caused by labour legislation or adjudication or conciliation 
awards. 

(4) A cost investigation should be made before prices are fixed for 
any price period in future. 

2. The Commission has examined MIs. Tata Locomotive & Engineering 
CO.'s basic cost of production in relation to the corresponding cost of the Gov
vernment-owned locomotives manufacturing unit at Chittaranjan and has 
then allowed for profit, managing agency commission and special depreciation 
as admissible under the agreement entered into between the firm and the 
Railway Board. 



69 

3. Government accept the recommendations (2), (3) and (4) above and
invite the attention of MIs. Tata Locomotive & Engineering Co. Ltd. to the 
recommendation (I). 

4. The Commission has also made the following ancillary recommenda
tions:-

(a) No further orders for spare boilers and no orders for locomotives 
of types other than YG and yP should be placed with MIs Tata 
Locomotive & Engineering Co. Ltd. until the termination 
of the present agreement. 

(b) There should be full exchange of informaion and consultation 
between the Railway Board and the CompallY and adjustments in 
the phasing of the Railway Board's requirements of locomotives 
should be made by mutual consent so as to secure maximum eco
nomy in production. 

(c) In order to facilitate the preparation of drawings, the Company 
should be informed of any modifications required in the original. 
specifications without undue delay. 

(d) The present level of inspection should be maintained. 

(e) The system of payments adopted in the case of MIs Tata Locomo
tive & Engineering Co. Ltd. sr.ould r.ot be kss favourable than 
that followed in the case of foreign suppliers of locomotives and 
boilers 00:; 

U) With a view to promoting closer colIal:oration in tfd:r.icalll'atters, 
MIs. Tata Locomotive & EngiHuirg ard Chittarar.jan should 
arrange more frequent visits of their personnel to each other's 
works .. 

5. Government accept the recommendation (a) atove in so far [s it 
relates to deliveries up to 31-3-58, but for deliveries beyond that date the 
possibility of a modification in the types of stock required in chr. gir. g cir
cumstances must be taken into account. Accordingly steps wil1 be taken to' 
negotiate with MIs. Tata Locomotive & Engineering Co. Ltd. in the matter 
of prices for the period beyond 31-3-58, keeping in view any alterations 
in requirements that may arise. Recommendations (b), (c), (d), (e) & (f) are 
being further examined by Government and steps will be taken to give 
effect to them as far as possible. 

6. Government trust that MIs. Tara Locomotive & Engineering Co. Ltd 
will also take suitable action on the suggestions made in the Tariff Commis
sion's Report regarding the scope for improvemfnt in various matters such as 
the absorption of surplus labour, introduction of a less expensive incentive 
system of payment, and avoiding delays in expanding the project. 

ORDER 

Ordered that a copy of the Resolution be communicated to all concerned 
and that it be published in the Gazette of India. 

Joint Secretary to the Goot. of India. 
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Statement s~ prices fi.%e~ l!y 'TariJ! Commission of L.tJc.os ~ 
, ". . " Boilers pr04uced'by 'TELCO ' , 

-Type of Locomotive/Boiler 

1 

'1. Deliveries in 1St Price Period ; 

(1-2-54 to 31-3-55 for boilers and 1-7-54 
to 31-3-55 for locomotives) 

Locos yP I Order (34 units) 

Boilers XC I Order (12 units) 

BoilersYD (40 units} 

'Ii. Deliveries in the 2nd Price Period : 

(1-4-55 to 31-3-56 for both locomotives 
and boilers) 

Locomotives yP II Order (42 Units) 

Boilers YD (13 units)' 

yP (12 units)' 

YG (6 units) 

YF (8 units)' 

XE (3 units) 

'III. Deliveries in 3rd Price Period: 

(1-4-56 to 31-3-58 as both for locomotives 
and boilers) • 

:Locos' 
yP II Order (8 units) 

YG II Order (so units) 

yP III Order (70 units) 

YG III Order (14 units) 

~In units of ruJlC?CS) 

Price quoted Price recom
byT~~IB~ by 

,writ Tanff Com
mission per 
Unit and ac
cepted by 

2 

7,20,396 

3,68,098 

. 2,08,272 

. 6,63,028 

2,08,272 

1,86,269 

1,86,006 

. 1,27,742 

2,83,539 

No prices 

GC)Yl. 

3 

6,90,105 

· 3,4°,908 

1,75,512 

. 6,37,829 

· 1,63,216 

1,52,229 

1,50,867 

· 1,13,622 

2,55,610 

Quoted . 5,11,562 

yet by TELCO 4>42,755 

4,44,873 



I 

Boilers 
XF (39 units) 

XE (6 units) 

(8 units)' 

XC (22 units) 

2 3 

No prices 92,719-

quoted yet 2,37,696 

by TELCO -2,27,584 

. 2,08,290-

NOTE. In quoting prices, TELCO spread the total quantum of the depre
ciation evenly over the entire period upto the expiry of the Agree
ment (i .. ~. from 1954 upto 1961), and also quoted separately for 
profit. These quotations have been adjusted in Column 2 above 
so as to arrive at the composite (aggregate) quotations, which 
would permit comparison with the prices recommended by the 
Tariff Commission. 

The prices recommended by the Commission, when compared with the 
prices asked for by TELCO, involve a reduction of RS.59 lakhs approxi
mately out of an aggregate price of about Rs. 679 lakhs for deliveries in the 
first two price periods (1954-56). For deliveries in the third period (1956-58) 
for which TELCO had quoted no prices, the Commission recommended 
substantially lower prices than those recommended for the two earlier 
periods. 



APPENDIX III 

Statement shDrDing prices fixed by Tariff Commission of Locos & Boilers 
Produced by TELCO 

(In units of rupees) 

Type of Locomotiver Boiler 

1 

I. Deliveries in 1St Price period: 

ll-2-54 to 31-3-55 for Boilers and 1-,54 to 
31-3-55 for Locomotives). 

Locos yP I Order (34 units) 
Boilers XC I Order (12 units) 
Boilers YD (40 units) 

;:no De I iveries in the 2nd Price Period : 

(1-4-55 to 31-3-56 for both locomotives and 
boilers). 

Locomotives YP II Order (42 Units) . 
Boilers YD (13 units) 

yP (12 units) 
YG (6 units) 
YF (8 units) 
YE C3 units) 

:III. Deliveries in 3rd Price Period : 
(1-4-56 to 31-3-58 as both for locomotives and 

boilers). 

Locos -: 

yP II Order (8 units) . 
YG II Order (50 units) 
yP III Order (70 units) 
YG III Order (14 units) 

Price recom
mended by 

Price quoted Tariff Com
by Telco per mission per 

unit unit and ac-

2 

7,20,396 
3,68,098 
2,08,272 

6,63,028 
2,08,272 
1,86,269 
1,86,006 
1,27,742 
2,83,539 

No Prices 
quoted yet 

cepted by 
Govt. 

3 

6,90,105 
3,4°,908 
1,75,512 

6,37,829 
1,63,216 
1,52,229 
1,50,8~ 

1,13, 622 
2,55,610 

5>40,905 
5,Il,562 
4>42,755 
4>44,873 



Boi lers: 
XF (30 Wlits) 
XE (6 units) 

(8 units) 
XC (22 unitS) 
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1 2 

No prices quoted yet . " 
" 
" 

3 

92,719 
2,37,696 
2,27,584 
2,08,290 

NOTE:In quoting prices, TELCO spread the total quantum of the depreciation 
evenly over the entire period upto the expiry of the Agreement (i.e 
from 1954 upto 1961), and also quoted separately for profit. These 
quotations have been adjusted in Column 2. above, so as to arrive 
at the composite (aggregate) quotations, which would permit compari
son with the prices recommended by the Tarriff Commission. 

The prices recommended by the Commission, When compared with the 
:prices asked for by TELCO, involve a reduction of Rs. 59 1akhs approxi
mately out of an aggregate price of about Rs. 679 1akhs for deliveries in 
Drst two price period (1954-56). For deliveries in the third period (1956-58) 
for which TELCO had quoted no price, the Commission recommended sub
stantially lower prices than those recommended for the two earlier periods. 



APPENDIX IV 

AJmaure A 

LaNled cost oj YP/YG locomotives impurted from 1951-52 to 1955-56 

-------------------------------------------------.-------
Year COlUltry Noo& 

Type 
Contract Landed Remarks 

Price cost (in 
lakhs) 

Rs. 

1951-52 (i) UoK. 100 YP I.. 17,920 3°52 

(ii) Germany 50 YP I.. 17,850 3°52 

]954-55 (iii) Germany 150 YP I.. 20,408 3°40 

Japan 75 Y.G. I.. 19,100 3' 18 

1955-56 (iv) Japan 
39 YG} (v) Austria . 50 YG I.. 18,100 3'02 

(vi) Czechoslovakia 50 YG 

N.B. (i) A list ofthe quotations for Y.G. locomotives received from varioLs· 
countries against 1955-56 and 1956-57 programmes is enclosed. 

(ii) Estimated landed cost represents the F.O.B. cost (converted into 
rupees at the conversion rate of £1 =Rs. 131) plus freight cus
toms and other incidental charges, etc. at 25% of F.O.B. cost. 

(iii) Basis adopted for computing landed cost againsti tems (i) and (ii), 
are slightly different as indicated in the enclosed letter • 
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. Anneore A lcontd.) 

Quotations received against 1955-56 Rolling Stock programme jor 
Gauge Locomotives 

Y.G. Type Locomotives S1. 
No. Name of the firm --------~----------

F.O.B. Cost Landed cost 

Supplementary hand out-opened on 31-5-1955 

I MIs. Wiener loco
motive Fabric, 
Austria . 

2 MIs. Mitsubishi 
Heavy Industries 

[, 

Ltd., Japan 18,100' 

3 MIs. S.A. John 
Cockrail, Bel-
gium 24,757' 

4 MIs. Nippon Shar-
yo Seizo Kaisha 

24,264 . 
23,764 . 

Ltd., Japan 18,100 

5 MIs. Kisha Seizo 
Kaisha Ltd., Ja-
pan 21,300 ' 

6 MIs. Baldwin Li
ma-Hamilton 
Corporation, 
U.S.A. 54,630' 

7 MIs. Henschel and 
Sooo, Germany. 19,980 . 

. 19,780· 

8 MIs. Krauss Ma-
ffie, Germany.' 21,500 . 

20,700 . 
19,700 . 
19,400 

2022 (All) LS-7. 

for 40 Nos. 
for 50 Nos. 

for 50 Nos. 

for 25 Nos. 
for 50 Nos. . 
for 100 Nos. 

for 50 Nos. 

for 100 Nos. 
for 200 Nos. 

for 25 Nos. 
for 50 Nos. 
for 100 Nos. 
for200 Nos. 

75 

[, Rs. 

22,937/10/- 3,05,833 
22,875 . 3,05,000 

22,625 ' . 3,01,667 

30,946 ' 4,12,617 
30,330 . 4,04>400 
29,705 . 3,96,067 

22,625 • 3,01,667 

26,625 . 3,55,000 

68,287/101- • 9,10,500 

24,975 3,33,000 
24,725 3,29,667 

26,875 3,58,333 
25,875 . 3,35,000 
24,625 3,28,333 
24,250 3,23,333 



Y.G. Type Locomotives 
Sl. Name of the firm 

No. F.O.B. Cost Landed Cost 

Price Variation : Firm price at increase of 4' 5% 

9 North British L0-
comotive Co., 
U.K. 24,950 fixed price 31,187/101- . 4,15,833 

10 MIs. Hitachi Ltd., 
Japan 18,200 22,750 . 3,03,333 

II MIs. Ansaldo S. 
P.A., Italy 33,200 for 25 Nos. 41,500 · 5,53,333 

32,500 for 50 Nos. 40,625 
Fixed Price 

5,41,667 

12 Mis. Tammerfors 
.Linn Och J eru, 
Finland 41,000 

13 MIs. Strojexport, 
Czechoslovakia. 18,JOO 22,625 . 3,01,667 

Quot-ations received against 1956-57 
14 MIs. North British 

RoYing Stock Programme 

Locomotive Co. 
Ltd., U.K. 

IS MjS. NipponShar
yo Seizo Kaisha 

27,460' (Price varia
tion) 

29,260' (Fixed Price)' 

Ltd., Japan 18,,100' 22,62S • 
16 MIs. Kisha Seizo 

Kaisha Ltd. J a-
.pan 19,800 • 24,750 

17 MIs. Mitsubishi 
Heavy Industries, 
Japan 21,940 27.425 

108 MIs. Krauss Maffei, 
West Germany. 2,47,000 n.M. Price 

variations £21>400 26,255 . 
2,59,350 D.M. (Fixed 

Price) £22,053/10/- 27,567 
19 MIs. Hitachi Ltd., 

Japan 18,600 23,250 
~o MIs. Henschel & 

Sohn, Germany 24,580 (Price variations) 30,725 
21 MIs. Strojexport, 

Czechoslovakia. 25,900 (Fixed Price) 32,375 
18,020 

· 3,01,667 

• 3,30,000 

3,10,000 

NOTE :-This list indicates only the quotations received. The actual price 
fixed by negotiations may turn.out to be lower. 



COPY 
GOVERNMENT OF INDIA 

MINISTRY OF RAILWAYS 

(RAILWAY BOARD) 

No. 52/459/7/M. 
To 

NEW DELHI, dated 21-4- 1953 

Messrs Tata Locomotive & Engineering Company Ltd., 
24, Bruce Street, 
Fort, BombaY-I. 

Dear Sirs, 

SUB. ; Provisional Payment for Y.G. Locomotives. 

Please refer to your letter No. TG 3284 dated 4-3-1953. The details of 
the basis of provisional payment of 3 1/2 lakhs per locomotive sanctioned 
by the Board are as under ;-

(i) F.O.B. cost of yP Locomotive ex-Germany (inclusive 
of £172,856 claimed by manufacturers due to increase 
in the cost for 50 YP Locomotives) • . £ 21,307 

(it) CUStoms charges @<; % and Department Charges 
and Freight 15% of the F.O.B. cost £ 4,426 

TOTAL 
or 

£2<;,727 
.Rs·3~43,027 

(iit) Since 'YG' is about 1·1/3 tons heavier than 'yP' the 
cost of the increased tonnage. • • • . Rs.9,000 

approxima
tely 

GRAND TOTAL Rs. 3,52,027 
apprOxima

tely 
3,5°,000 Rounded off Rs. 
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Yours faithfully, 
Sd; P. Morris, 

Director, Mechanical Engineering, 
Railway Board. 

. ~ 



COPY 

GOVERNMENT of INDIA 

MINISTRY OF RAILWAYS 

(RAILWAY BOARD) 
No. 52/459/7/M. NEW DELHI, dated 10-4-1959 

To 

The Deputy Financial Adviser and Chief Accounts Officer, 
Chittaranjan Locomotive Works, 
CHITTARANJAN. 

SUBJECT: Provisional Payment for YP Locos ordered on Mis. Tata Locomotif)e& 
Engineering Company. 

MIs. Tatas have represented for increase in the Provisional Payment of 
yP class M.G. Locos at present being manufactured by them. The Railway 
Board on reconsideration have decided that pending fixation of the price, 
provisional payment for yP Class locos should be made at Rs. 3' 52 lakhs 
(Rs. three lakhs and fifty-two thousands) instead of Rs. 3 "35 lakhs for each 
completed loco. This is in supersession of Board's letter of even number 
dated 31-12-1953 . ... 

D.A. Nil. 
No. 52/459/7/M. 

Sd : P. Morris, 
Director, Mechanical Engineering, 

Railway Board. 

New Delhi, dated 10-4-1954 

Copy forwarded for information to :-

I. Messrs Tata Locomotive and Engineering Company Ltd., Bombay 
House, 24, Bruce Street, Fort, Bombay with reference to their 
letter No. TG-9I2, dated 27-2-1954. 

2. Accounts Branch, Railway Board with reference to item 75 of Railway 
Board's R.S.P. 1953-54. 

3. Chief Auditor, Eastern Railway, Calcutta. 
4. F(X)II Branch, Railway Board. 

D.A. Nil. 

Sd: P. Morris, 

Director, Mechnaical Engineering, 
_ Railway Board. 



APPENDIX V 

Statement I 

Stiltement showing the number of LocomotifJes/Coaches produced or to be produced 
internally during the Second Five Year Plan period 

LOCOMOTIVES 

Broad Gauge Metre Gauge Narrow 
Gauge 

Year 
Steam Electric Diesel Steam Diesel Steam 

1956-57 156 67 
1957-58 164 85 
1958-59 165 103 
1959-60 172 100 
1960-61 173 10 50 97t 25 

TOTAL 830 10 50 452 25 

COACHING STOCK (In terms of Units) 

Broad Gauge Metre Gauge Narrow 
Gauge 

Year ----
Coaches E.M.U. Railcars Coaches E.M.U. Coaches 

1956-57 520* 688** 32 
1957-58 762 424t 69 
1958-59 943 . 684 24 
1959-60 1200 850 100 
1960-61 1225 863 110 

TOTAL 4650 3509 335 

NOTBS: 
*Including 207 Foreign Shells assembled/furnished in India in Railway Workshops. 
·*Including 156 Foreign Shells assembled/furnished in India in Railway Workshops. 
tIncluding II Foreign Shells assembled/furnished in India in Railway Workshops. 
tAJ.though TELCO's capacity is about 100 M.G. locos. per year, but the prodUction 

shown in 1960-61 is the number required to compiete the overall anticipated 
indigenous production of 452 M.G. locos during the 2nd Plan period. 
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Statement II 

Statement shofDing ,he number of LocomotitJeljCoaches ordered or yet to be ordered 
on foreign countries for procurement during the Second Five Year Plan 

period. 

Steam 
Electric 
Diesel . 

Coaches 
E:M.U. 
Rail Cars 

LOCOMOTIVES· 

Broad 
Gauge 

188 

12 

107 

COACHING STOCK " 

Broad 
Gauge 

Metre Narrow 
Gauge Gauge 

4 82 24 

Metre Narrow 
Gauge Gauge 

16 

• Au the items of Locomotives and Qlaching Stock to be procured from abroad have 
already been ordered. 
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APPENDIX VI 

A'lalysis of the Action Taken by Gooernment on the R~commen dations 
Contained in the 32nd Report of the Estimates Committee (First Lok Sabha) 

I. TotalNwnberofrecommendations . 41 

2. Recommendations accepted fully by Govern
ment (vide recommendations in Chapter 
II). 

Number. 

Percentage to total 

3. Recommendations accepted partJy or with 
modifications (vide recommendations 
Nos. 17,23, 25(b), 26, 31,34 and 36). 

Number 

Percentage to tota] 

4. Recommendations not accepted by G0-
vernment but replies in respect of which 
have been accepted by the Committee 
(vide recommendations 20 and 41 Chapter 
No. III). 

Number 

Percentage to tOlal 

S. Recommendation in respect of which replies 
of Government have not been accepted by 
the Committee (vide recommendation in 
Chapter IV). 
Nwnber 
Percentage to total 

81 
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31 (and a part of 
one more reCOm
mendation). 

76 '8% 

6 (and a part of 
one more ~com
mendation). 

15'7% 

2 

4'9% 

1 

2'5% 
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